1 Oral Answer*

RAJYA SABHA

Tvesday, the 6th December, 1983/ 15th
Agrahayana, 1905 (Saka)

The House met at eleven of the Clock, Mr.
Chairman in the Chair.

OBITUARY REFERENCE

MR. CHAIRMAN: Honourable
Members must have learnt with profound
sorrow the news of the passing away of our
esteemed friend and colleague, Shri Sadashiv
Bagaitkar, at Pune yesterday. It was only a
few "days back that the House had granted him
leave of absence from its sittings during this
Session and wished him early recovery. But
God willed otherwise. Though he was sick, we
never expected that his end would be so
sudden.  Shri Sadashiv Bagaitkar was born in
November, 1923 at village Junnar of District
Pune in Maharashtra. He cut short his
educational carrier and joined the freedom
movement in the year 1939 at the young age of
16. H, was imprisoned for 34 years during the
Quit India movement. A staunch socialist,
Shri Bagaitkar was a dedicated social worker
and an active trade union leader. He worked
steadfastly for the spread of adult education
and removal of untouchability. He was
associated with several trade union and kisan
organisations.  Shri Bagaitkar's life was a
life of sslf-abnegation, selfless service and
dedication in the service of the poor, the
exploited and the downtrodden.  Elected to
Rajya Sabha in 1978 Shri Bagaitkar was one of
the most a*ive and vocal Members ol our
House. The House will be poorer by his death.
We deeply mourn the passing away of Shri
Sadashiv Bagaitkar. I request Members to rise in
their places and observe a minute's silence as a
mark of respect to the memory of the departed.

(Hon. Members then stood in silence for one
minute)

MR. CHAIRMAN: Secretary-General will
convey to the members of the
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bereaved family our sense of profound
sorrow and deep sympathy.

ORAL ANSWERS TO QUESTIONS

Explosion of Atom Bomb by Pakistan

*181. SHRI RAMANAND YADAV: Will
the Minister of DEFENCE be pleased to state:

(a) whether Government are aware
that Pakistan has recently exploded an
atom bomb in Baluchistan;

(b) whether Government are also
aware that Pakistan has received air
craft which can drop the atom bomb
and has also improved the capability
of its own aircraft for launching nu
clear weapons; and

(c) if so, whether Government propose to
reconsider its nuclear policy in the light of the
above threat?

THE MINISTER OF DEFENCE (SHRI R.
VENKATARAMAN): (a) While ther, were
some media reports that Pakistan had
exploded a nuclear device in the mountain
ranges near Quetta, Government have no
reliable information in this regard.

(b) Government have no informa
tion to suggest that the aircraft re
ceived by Pakistan and those already

in its inventory are capable of launch
ing nuclear weapons.

(c) Government stand committed to
the policy of using nuclear energy for
peaceful purposes.
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Why do you disturb me? If you distuib me,
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CHAIRMAN:
Why do you disturb others?... (Interrutpions).

SHRI RAMANAND YADAV; I know
your new alliances. You have becom, friends
of America and Pakistan is a friend of
America. That is why this is irritating you.
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MR. CHAIRMAN: Please do not disturb.
Let him have his say.

SHRI RAMANAND YADAV: 1 am
putting my question ... (Interrwptions).

MR. CHAIRMAN: Dr. Bhai Mabhavir,
when you stand up, you take' half an hour.
Why don't you give him five minutes?

SHRI RAMANAND YADAV: Yes, he
takes the longest time.
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In spite of your repeated requests, they are

not keeping silent. That is why I am using the
word 'behaya'.
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MR. CHAIRMAN: You withdraw it.
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SHRI SURESH KALMADI: You have the
taste of your own medicine. Tak, it sometime.
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MR. CHAIRMAN: Yes, Mr. Minister.

SHRI MANUBHAI PATEL: Sir, let him
repeat the question. There are so many
questions; so, let him repeat them.

SHRI RAMANAND YADAV: No, Sir.
This is the first question.

SHRI R. VENKATARAMAN; Sir, I wa,
not sure that th, honourable Member had
finished.

MR. CHAIRMAN: Yes, you are quite
correct.

SHRI R. VENKATARAMAN: Sir, I am
sure everybody wants to know th, answer to
this important question and I shall try to give
as much as possible the information that I can
give to the House.

Sir, the Government is aware that firms in a
number of countries have been providing
certain items of equipment which will go to
manufacture the bomb. I hav, got a list of
those countrie; which have supplied this kind
of equipment: United Kingdom, the Federal
Republic of Germany, Switzerland, Italy,
Belgium, Canada, Turkey, Netherlands,
France and Dubhai. Therefore, th, honourable
Member is partially right when he says that a
number of countries are trying to give varioug
types of equipment which will go to help in
the manufacture of nuclear warheads. The
honourable Member then asked a series of
questions. He asked whether th, Government
is awar, that Pakistan is having enrichment of
uranium at Kahuta. The Government has
information to that effect. The Government
has information that Pakistan is trying to go
through a process of enriching uranium at one
of their stations and ewhether it is Kahuta or
not, I do not know. But w, hav, information
that they are having thig kind of activity
pursued.

Then, Sir, the honourable Member asked
whether China and America ar«
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helping them. Well, it is two wide a question.
Helping means in what direction, we do not
know. But this much I can say that the
information that we have does "°t suggest that
submarines are equipped with nuclear
warheads. We do not have that information
and there I will have to say that whatever
information is available in the published
material like the Jane's Book, International
Defence Digest, and so on, is the information
from which we also get it. The next question
he asked is about nuclear weapons. Even on
that we have no information, whether any
missile Pad has been set up in Tibet. A missile
can also be a nuclear missile. I do not know.
But there is information that in parts of Tibet
certain arrangements were being made; for
what purpose “¢ do not know. Tt is not for us
to say anything on that. The last question
which the hon. Member asked is, what we are
going to do. I have already said that we stick
to our policy of use of nuclear for peaceful
purposes.

MR. CHAIRMAN: I reminded him of that.
Next question. (Intemiptions).
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SHRI A. G. KULKARNI: H, should be
appointed military adviser. Bara gyan hai.
(Interruptions)
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SHRI R. VENKATARAMAN: Sir,
the hon. Member is right when he
said that Pakistan is getting a num
ber of lethal equipments. In fact, he
has mentioned the communication
system, the destroyers----------

MR. CHAIRMAN: H, forgot the harpoons.

SHRI R. VENKATARAMAN:....the vulcan
phalank system, an” go on. It is true that they
are all being supplied to Pakistan. The
question which the hon. Member asked is
whether it hay tilted th, balance in favour of
Pakistan.

DR. BHAI MAHAVIR: He never asked
this... (Interruptions), He said that it has
tilted.

SHRI R. VENKATARAMAN; He asked,
and I have noted; you can verify.

MR. CHAIRMAN: H, said that; he said ten
times.

SHRI R. VENKATARAMAN: Ten times;
that is what he said.

PROF. SOURENDRA BHATTA-
CHARJEE: That would be an under-
statement.

SHRI R. VENKATARAMAN: Why do you
stand in the way of my answering the
question? And my answer is an emphatic. No,
and I repeat, an emphatic No. So far as our
defence preparedness is concerned, it is at it
peak and it can meet any challenge from any
quarter.

SHRI G. C.
Congratulations.

BHATTACHARYA:
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SHRI R. VENKATARAMAN: Next question
he asked is, whether we are trying to match it
by purchases from friendly countries. My
answer is yes; We are trying to equip
ourselves with every kind of defence
equipment regardless of the origin of that
equipment. We get it from the Soviet Union;
we get it from the western countries—purely
on the merits of each case- If a particular
missile, if a particular weapon, if a particular
radar or any of the equipments is good in the
particular area, we will buy it; it is based on
the merits of each case and on the superiority
of that particular weapon in respect of that
particular area. Therefore, I want to assure the
hon. Member and this House that our
purchases are based on the merits of each
weapon, and we are getting it from all
countries wherever they are available. Hon.
Members are aware that some months ago, I
went to the Soviet Union and tried to get some
of the very good and very specialised
equipments from the Soviet Union and I must
acknowledge, they are generous to help in thig
matter. Similarly, I went a few weeks back to
Europe to study som, of their arms which they
use or intend to use in case of any difficulty
for them. We have looked into these things
and we are also going to buy some of them.

The last question! was thei Sea Harriers.

DR. HAREKRUSHNA MALLICK: And
why should we not make it ourselves?

SHRI R. VENKATARAMAN; That is a
different question; I will come to that. Now,
the last question was about nuclear powered
submarines. 1 have already said that we keep
our options open in this matter; if necessary,
we will go in for it. But then a nuclear-
powered submarine is different from the
nuclear submarine —with nuclear warheads. 1
have already said that we are not going to
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use atomic energy for anyihing but for
peaceful purposes. Therefore, we will use it
for a power; that is, it will be a nuclear power
submarine instead Of diesel power or steam
power. It swill be...

MR. CHAIRMAN: Only propulsion.

SHRI R. VENKATARAMAN: Thank you,
Sir.

MR. CHAIRMAN: Mr. Goswami.
SOME HON. MEMBERS: Sir, Sir. ..

SHRI DINESH GOSWAMI: May I ask a
question, Sir? (Interruptions)

MR. CHAIRMAN: If every hon. Member
will be brief, I shall be very happy. Otherwise,
some Members who are on this side, may not
get a chance. “Interruptions) Order, order.

SHRI DINESH GOSWAMI: Sir, after all,
the information which Mr. Yadav has
given, it appears, puts the position of the
Defence Minister now at stake because Mr.
Yadav seems to be more equipped to become
the Defence Minister of this country. But
leaving this aside, Sir, the hon. Minister has
given the names of certain countries who are
helping Pakistan directly or indirectly in the
process of "knowing  the technical know-how
of the bomb. And some of the research studies
which have come out and which we have
also read—I do not know how far those are
correct—have revealed that on the question of
the process of enriched uranium, France has
helped Pakistan more because of economic
reasons than because of political reasons.
And also some information has come that the
financial assistance for going in for this process
of bomb has also come from Libya. Some of
these countries are countries which are i, the
Non-aligned Movement and some of those ar,
countries of the Commonwealth. Though
the hon. Minister has said that this is not going
to upset the balance so far as India and
Pakistan are concerned, but the fact remains
that Pakistan's acquiring a nuclear bomb will
have
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its own political impact in the subcontinent as
well as in West Asia. Taking that into
consideration, may I know whether the
Government has opened up any diplomatic
dialogue with those countries who are both in
the Non-aligned Movement and the
Commonwealth to see that they do not help
Pakistan to go for the production of a nuclear
bomb because this will upset and will create
complications and a number of international
problems not only relating to our country but
also in the world as a whole?

SHRI R. VENKATARAMAN: Sir, in the
Non-aligned Conference, we have emphasised
that the nuclear disarmament should be the
first and foremost concern of all the members
of the Movement. And we have stressed it. I
say this subject to correction because this is
really the realm of my colleague, the Minister
of External Affairs. Discussions with other
countries is within his knowledge and I have
only a peripheral information on this. But I can
say this much that none of them deliberately
gave a particular know-how for this purpose.
They have been supplying different kinds of
equipment which will go for the manufacture
of the nuclear weapon. And it is too much to
say that they did not know that it will be used
for that purpose. Thi; is all I can say.

SHRI DINESH GOSWAMI: I have also
asked whether in the Commonwealth and the
Non-aligned Movement you will pursue fhis
matter with these countries that they flo not
help because they know that they are helping
Pakistan in the preparation of Bomb. Or it will
be too much of an aaeumption...

MR. CHAIRMAN: He has already said
that. Now Mr. Maurya.
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SHRI R. VENKATARAMAN: I thank
the hon. Member and I am glad my
colleague th, Finance Minister is by my
side today. I will certainly take it up.

MR. CHAIRMAN: You can certainly
us, the argument against him.

SHRI R. VENKATARAMAN: I wiU
certainly ug it very strongly against him
and see if it is possible to increase the
defence expenditure; but at the same
time... (Interruptions). Mr. Chairman, I
may be permitted to explain if they want
the answer; if they have a question to ask,
they have plenty of opportunity, and I
would say the whole hour may be taken
for thi; question; it is very important
question and I have no objection. My
point really is, merely it does not depend
on the percentage of the GNP or anything
else. The efficiency of an army depends
on its morale and our morale i very high.
Secondly, we hav, the best available
equipment in respect of conventional
arms and, therefore, I have every
confidence that the statement which I
made that our preparedness
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is at the peak, is absolutely correct and
there is no doubt about it.

SHRI Q. C. BHATTACHARYA: Sir,
is the Minister awar, that China ha,
already granted, or is granting, their
territory for explosion of atorr bomb by
Pakistan? Secondly, is the Minister awar,
that China has already supplied atomic
explosion knowhow and Pakistan is on
the verge of exploding the same? Thirdly,
I want to know whether China has
already supplied to Pakistan nuclear
equipments and atom bomb.

SHRI R. VENKATARAMAN: Sir,
there have been som, kind of reports that
if Pakistan ever tries to explode a nuclear
device, it might use Chmese territory; but
I discount that kind of report.

MR. CHAIRMAN: The question is in
defence of that theory.

SHRI R, VENKATARAMAN: Second
question wag whether they ara giving any
nuclear material to Pakistan. My answer
is, we have no such information.
Whatever information we have is that
Pakistan is trying to develop its own
capability for enrichment and we have no
other information. .. (Interrwptions). Last
question was whether they are on the
verge of exploding a bomb. There is no
such information.

PROF. SOURENDRA BHATTA-
CHARIEE: Sir, I have two parts of my
question. It is very heartening to learn
from the Defence Minister that—as Mr.
Ramanand Yadav said— Pakistan is not
stronger than India militarily speaking,
and we are far strong and more capable.

MR. CHAIRMAN: What is the
question?

PROP. SOURENDRA BHATTA-
CHARIJEE: You allow somebody fifteen
minutes. But here, you do not wait even
for one minute.

MR. CHAIRMAN: Please hurry up.
There are so many others.



15 Oral Answers

PROF. SOURENDRA BHATTA-
CHARIJEE: In view of this fact that India is
quite stronger, whether there will be some
panicky reaction—each and every bit of
information may not be called for—on the
part of India, in regard to some acquisition by
any other country in the neighbourhood. This
is my first question. My second question is,
there are certain countries which are
supplying certain equipment to Pakistan, may
not be directly for the development of their
nuclear capability. But at the same time, they
cannot be unaware that this “n be used for
that purpose. I specifically remember in
regard to Tarapur. The United State, of Ame-
rica opted out of the agreement only because
India refused to sign the Non-Proliferation
Treaty. But in respect of Pakistan, the same
guarantee was not demanded by the United
States of America. The question is, whether
the Government of India considers this act of
the United States of America very unfriendly
and hostile -to India.

SHRI R. VENKATARAMAN: Sir, -the
first question is very relevant. The question
whether India is going to be panicky and will
have any hasty reaction. My answer is, India
ie a mature nation. It has a balance and
judgement. It will not indulge in anything
which is contrary to the *natural activities of a
nation which protects itself. Then, the second
question is not really relevant, the question
about Tarapur, i

MR. CHAIRMAN: You can drop that. Mr.
Kalyan Roy. (Interruptions)

PROP. SOURENDRA BHATTA-
CHARIJEE: My question was, in respect of
Pakistan, they did not ask for the same
guarantee while supplying equipment under
this Act. The question is, whether the
Government of India considers this as an
unfriendly act, I citefl Tarapur by way of
example.
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MR. CHAIRMAN: Prof., this question
only the United States can answer.

PROP SOURENDRA BHATTA-
CHARIJEE; Do you consider it unfriendly?
(Interruptions)

SHRI KALYAN ROY: Sir, while I
congratulate the Defence Minister for making
a very frank statement, nevertheless, is he not
aware that a lot of information which is not
available even to Members of Parliament
because of secrecy, which is required, in the
Defence services, is now made available to
our enemies because of espionage by air vice-
marshals and generals? What has he got to
say about it?

MR. CHAIRMAN: He is making a
statement on this.

SHRI KALYAN ROY: I would reframe it.
Is it a fact that some of our information,
secret information, about nuclear programme
has been divulged to Pakistan through the
activities of some multi-national concerns, by
one Air Vice-Marshal and one retired Major
General?

SHRI R. VENKATARAMAN: We have
no. information that anything relating to our
nuclear programme... (Interruptions) I can
answer only one person. I cannot answer ten
different people at the same time.

MR. CHAIRMAN: You are doing very
well, Mr. Defence Minister.

SHRI R. VENKATARAMAN: So far as
thig question is concerned, I have said that I
am going to make a statement.

MR. CHAIRMAN: 1 said that this
statement is due.

SHRI R. VENKATARAMAN: We have
no information on thig

MR. CHAIRMAN: Mr. Jaswant Singh.
Now, we will have military information.



17 Oral Answers

SHRI JASWANT SINGH: I would like to
specify my question to Pakistan's nuclear
programme and  not enter into a broader
discussion on the defence policy, preparaedness
and so on. Pakistan is following two nu-
clear routes, in its objective of achieving
nuclear capability. One is  enriched
uranium and  the  other is plutonium.
The question which [have to ask
relates to these two routes which Pakistan is
following. I would request the hon.
Defence Minister to share with us all the in-
formation the Government has. Is it correct
that at the Wah ordinance factory components
for the enriched uranium are manufactured?
Does the Government have any
information that two researchers in  Wah
Ordnance Factory wer, killed in August, in an
accidental explosion which has set  back the
production of components for the enriched
uranium route? Is it also correct that on account
of an earth tremor which is mistakenly treated
here as nuclear explosion the enriched
uranium plant at Kahuta was  damaged,
gas pipes and other things were damaged and
the result i that the plant is now closed? Now,
this is a, far as the enriched uranium is
concerned. Is it also correct that on  account
of  these delays... (Interruptions) Would
you like Mr. Yadav to speak?

MR. CHAIRMAN: What do you want to
know?

SHRI JASWANT SINGH; I am asking. As
far as the plutonium route is concerned, what
is the Government's information of the time
frame within which Pakistan's nuclear
capability, both in the enriched uranium and
on the plutonium route, would come to a
stage of frution? That is the question.

MR. CHAIRMAN: But how do we know
that?

SHRI JASWANT SINGH: Would you like
to rule out the question?

SHRI R. VENKATARAMAN: To the best
of the information I have, I
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will give the answer to the question. We have
the information that...

MR. CHAIRMAN: That the accident took
place.

SHRI R. VENKATARAMAN: No, we do
not know that. We have the information that
there has been a set back in the Pakistans
programme of enrichment of uranium,, but
thig is not a verified information. It is just
what everybody knows. Just as you have got
the information, we have also got it.

So far as plutonium route iy concerned,
they have to extract plutonium from the
Karachi nuclear plant and it is unlikely that
they will be able to get the amount of
plutonium required within a short period.
This is the second reply.

So far as the third question regarding earth
tremor in Baluchistan ig concerned, we have
also read reports to that effect, but
Government have no confirmed information
on this. All that we can say is that there has
been a tremor and it has been interpreted by
different peopl. in different ways. As far as
the Defence Minister here is concerned, he
will have to regard everything as a danger
and, therefore, he is looking upon it as a...
(Interruptions)

MR. CHAIRMAN; The Iladies have
become critical. Yes, Mrs. Usha Malhotra.

SHRIMATI USHA MALHOTRA: Will
the hon. Minister of Defence be pleased to
state whether, keeping in view the activities
which are going on along our border, our
satellites are properly equipped to monitor
back the movements of the enemy and also
their other activities along the border?
Secondly, are you in a position to
manufacture indigenously the electronic
equipment which we need for our modern
warfare? (Interruptions) That is to protect
ourselves and not to be used against anyone.

SHRI R. VENKATARAMAN:  The first
question is realy a suggestion that
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we should try to use our satellite for defence
purposes.

MR. CHAIRMAN: What i; wanted to be
known is whether the present set up is such
that it can give the information.

SHRI R. VENKATARAMAN; The
answer to the present set up is no.
Th, suggestion will be considered.
(Interruptions) I thank you for the
suggestion, what more do you want?

MR. CHAIRMAN: I don't think you got
'yes' from him,

SHRI R. VENKATARAMAN: So far as
the electronic equipment is concerned, Sir, we
have made a lot of leeway in this field. Of
course, we have not caught up with the ad-
vanced countries. Even yesterday we have an
international seminar on the semi-conductor
electronics and the impression created
amongst the visiting foreign scientists is that
India is very well up in thi field. This is all I
can say.

MR. CHAIRMAN: Shri Manubhai Patel
and last Mr. Shiva Chandra Jha.

SHRI LADLI MOHAN NIGAM: You
call Mr. Kalmadi also.

MR. CHAIRMAN: Mr. Kalmadi has
given up.

SHRI MANUBHAI PATEL,; I generally do
not, but I would like to congratulate the
Defence Minister heartily for announcing a
firm policy of peaceful use of atomic energy.

MR. CHAIRMAN: The Defence Minister
has done exceedingly well in informing the
House. We have all noted it and we do not
need it from you.

SHRI MANUBHAI PATEL: You may not
need it, but I want to congratulate him.

MR. CHAIRMAN: That is all right.

SHRI MANUBHAI PATEL: Because in
the provocative conditions around tlie
country and in the world,
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there are every chances of deviating onself or
the Government from the original policy.

MR. CHAIRMAN: Yes, very well.

SHRI MANUBHAI PATEL; There is a
danger—I am not on technical grounds...

MR. CHAIRMAN: There are so many
Member, wanting to/ask questions.

SHRI MANUBHAI PATEL: I am putting
the question. I am not on technical things—
like uranium etc. I am on policy matter and
that too for the Government. There is no
provocative danger from outside, but when a
party member like Mr. Ramanand Yadav
insists that Government should arm itself with
atomic energy for defence purposes etc. there
is a danger whether the Government will
stand firm.

SHRI RAMANAND YADAYV: I am not ,

ok

SHRI MANUBHAI PATEL: I know what
you are. (Interruptions) The danger is within
the party... (Interruptions) The policy might
be deviated.

SHRI G. C. BHATTACHARYA: He is
not alone. Why are you interpreting it like
that?

SHR1 MANUBHAI PATEL; Then you go
there.

SHRI G. C. BHATTACHARYA: I am
here. You go there. (Intertrup-tions.)

SHRI MANUBHAI PATEL: I am for the
larger policy. I am for 'no war' and peaceful
uses of atomic energy. (Interrwptions)

MR. CHAIRMAN: Please sit down.

SHRI RAMANAND YADAV: India will
not explode a nuclear weapon.

"Expunged ' as ordered by the Chair
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SHRI MANUBHAI PATEL: I know
whose agent you are.

SHRI DINESH GOSWAMI; Sir, this
is the fall-out of the nuclear bomb.

MR. CHAIRMAN; Now that they
have exploded all thei, nuclear weapons,
come on and ask your question,
otherwise I will ask you to sit down.

SHRI JAGDISH PRASAD MA-
THUR: Mr. Ramanand Yadav said: "I
am not a** By implication he means that
he is a**. That should be looked into.

MR. CHAIRMAN: I have not heard
it.

SHRI JAGDISH PRASAD MA-
THUR: This should be expunged and he
should withdraw it. Let him say: "I
withdraw it". He should be honest
enough to withdraw it.

#t THTARE ATR ¢ (%A TF AT
tHoree g fo & oy iy femis
Tl § f& 3o I ofy aafaw
weal & gafsag fear sm afs
gh AT9 3wl 4 A #a | fEe
AT F wm W o@oar guT st
A o o 7 aF W fF 4N
qATE WA+ * § | W gz feari s
g@F r A § 1 (esmwam)
MR. CHAIRMAN: I did not hear the

word *'because there was so much cross-
talking. I think it will have to be
withdrawn. Please expunge it.

ot wAad @' § ar g}
1 Tifau aEe ¥ owgr 91 fw
a3 ardvardr fardd w1 fava-
mf F fao a@ G @r &)
# ar TEEY aris ST W o4ar #iT
zar faafasr & #g @y o7 5 fava-
mfer w1 299 W1 w9 § I anw

#¢Expunged a; ordered by the
Chair.
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Wt W gaadAr & adr 2 SfET
A= AT ST G 49397 97 T
2 wowe w1 gz w1 oaw 2
affd & ag Fgar § {6 a7 ¥ 7y
¥ osuEr A7 w=T oW 2 o+ & ag
MAAT gt # % T 9T & 3%
A= ¥ fegar ot g97 w0 ooy
AW FT AT gAY W1 GERT 74
ME vEifrs o A Af § sy
BIET AT FE wiEa !

MR. CHAIRMAN: That he has al-
ready answered.

SHRI R. VENKATARAMAN: Mr.
Chairman, this is an example of internal
democracy in our party.

SHRI MANUBHAI PATEL; On
policy?... (Interruptions)...

MR. CHAIRMAN: I think you can
give them an assurance that we are not
abandoning our policy.

SHRI R. VENKATARAMAN: All
that I say is, several Members can
express several opinions; Government
will take into account all the opinions
expresed. And Government, after taking
into account all these opinions, ha, come
to the firm conclusion that nuclear
energy should be used only for peaceful
purposes.

MR. CHAIRMAN: Mr. Jha, last
question. I am afraid the time is up.
it fira === @y awnafy wgEg
# gdft "HEEw { Adwr ATEEn
f& sd1 wEEg o gEET F1 9ar
& aife=m w1 safesr =
witiz & fowd az @ a@ 3
et T3 avr  wafoE e Eme
qew qq i e & fan faEew
A WIAT q9 AT A AA THAW
fasm ?

My, o,

H
3 ¥



23 Oral Answers

qiferdt wifg & foo & faeF« &w
anr agwa £ | afes # S Sgal
g fm wifs & Atfa & faqg
vzifa® gad| ¥ i% & Few !
§ @ drguw 2EE AT R A

% g1z fgx g &% #qT o

= F qr A8} 7

-

St gwefa : g AT FAeqT &

qET wEL |

SHRI R. VENKATARAMAN: Sir, so
far as the first question is concerned, that
can be answered only either by Pakistan
or the United States. Whether they have
an agreement or not. we do not know; we
have no information on thi*.

st fra sz w0 : AR O
¥ 2 fwafl ? ag 2w Ar§ & 4
#%z U AAEHE W A7 v 2
gg s Az & wiw Seww Te
gv wAfoe o7 off 7EE ¥ 8% |

ot qamfa ;A O A6 & FaEr 7

SHRI R. VENKATARAMAN: All
right. Then let him pass on that in-
formation to the Government; we will see
it.

oo o oMo ogEa AR

o gRTEIT  atr Qg
TR & s I @Y
=
|

17

wE o g
qg A IE § o

MR. CHAIRMAN: Mr. Defence Min-
ister, he is very anxious to know whether
you are going to explode another nuclear
device or not. You can't answer that.

SHRI R. VENKATARAMAN: How
many tfmes I have to affirm? I have, in
the course of these forty-five
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minutes, said at least six times that w,
stick to this policy.

MR. CHAIRMAN: They are not
satisfied. Question No. 182.

Promotion of Tourism in the Kumaon
Regi/on of Utta, Pradesh

*182. SHRI KRISHNA NAND JO-
SHI: Will the Minister of TOURISM
AND CIVIL AVIATION b, pleased to
state the special measures Government
have taken to boost tourism in the
Kumaon region of Uttar Pradesh during
the remaining part of the current
financial year?

THE DEPUTY MINISTER iN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI ASHOK GEHLOT):
A statement is laid before the House.

Statement

1. The Central Department of Tour-
lism sanctioned Rs. 6.25 lakhs to the State
Government in 1981-82 for the purchase
of trekking equipment for use in the
Himalayan Region of U.P.

2. A Youth Hostel has been cons-
tructed by the Central Department of
Tourism in Nainital for which funds
amounting to Rs. 4.17 lakhs have been
released to the State Government. The
Youth Hostel was commissioned in 1976.

3. The Central Government is con-
sidering the provision of assistance for
sailing boats on Nainital Lake.

4. In the Second Five Year Plan, the
Central Government wholly financed
Rest Houses on the Kailash Mansarovar
route and also provided 60 per cent
assistance for other Rest Houses in
Kumaon.

5. One of the three travel circuits in
U.P. identified jointly with the State
Government for intensive development
is located in Kumaon.

Kapkot - Loharkhet - Dhankuri -Khati
- Dwali . Phurkiya - Findarj Glacier and
back.



